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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, EASTERN 

ZONE BENCH, AT KOLKATA 

INTERLOCUTORY APPLICATION NO. 16 OF 2026/EZ 

IN 

O.A. NO. 167 OF 2025/EZ 

IN THE MATTER OF: 

SATRUGHAN MEHER 

…APPLICANT 

-VERSUS- 

STATE OF ODISHA & ORS. 

…RESPONDENTS 
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1.  Affidavit for withdrawing the Affidavit In 

Opposition dated 22nd May, 2026 filed 

by Respondent no. 9 to I.A. No. 16 of 

2026 EZ 
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Date: 25/05/2026 
 
Place: Kolkata. 

Filed by: 

 
Ghanshyam Pandey, 

                 Advocate 
E: ghanshyamlegal@gmail.com 

M: 9686750386 
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Prepared by me &
Identified by me

Advocate
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25 May
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